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Decline in Saving and Investment in
Private Sector

693. SHRI ARJUN SETHI: Wil
‘the Minister of INDUSTRY AND
‘CIVIL SUPPLIES be pleased to state:

(a) whether Government are aware
that there has been declining of em-
Ployment in the organiseq private
sector since 1978, simultaneously with

the decline in the level of ving
and investment; o
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(b) if so, the ressons thereof; and

(c) actions taken by Government
to meet the challenges therefrom?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B, P,
MAURYA): (a) to (c). A statement
showing employment in the organised
sector since March, 1973 is laid on the
Table of the House. [Pleced in Lib-
rary. See No. LT-10454/76] It would
be seen that total employment cover-
ing both organised private and public
sectors increased by 24 per cent
during 19738.74 and 1.9 per cent during
1974-75 over the previous year. Em-
ployment in the private gector how-
ever registered a decline of 0.8 per
cent in 1973-74 and an increase of 0.2
per cent in 1974-75 over the previous
yvear, Decline in employment in the
private sector during 1973-74 is attri-
buted largely to transfer of coking
coal mines from private to public
gector as well as the effects of power
shortage, energy crisis and other fac.
tors that had affected industrial
growth in that year, Apart from
measures to boost industrial growth,
which is likely to have a positive im-
pact on the employment situation, the
Government has also recently taken
steps to amend the Industria] Disputes
Act in order to check resert to ret-
renchment, lay-offs and lock-outs in
industry.
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